
Announcement regarding Moving of Cut motion

HON. CHAIRPERSON: The House has taken up the Discussion and Voting on the Demands for Grants on Account

for the year 2024-25.   Shri Kodikunnil Suresh and Shrimati Aparupa Poddar have tabled Cut Motions on the

Demands for Grants on Account.  If the hon. Members want to move their Cut Motions, they may send a slip at the

Table within 15 minutes indicating the serial number of the Cut Motions they would like to move.  A list showing the

serial numbers of Cut Motions treated as moved will be put up on the Notice Board shortly thereafter.  In case, the

Members find any discrepancy in the list, they may kindly bring it to the notice of the officer at the Table immediately.

*m02 SHRI KODIKUNNIL SURESH (MAVELIKKARA): I beg to move:

                                             (TOKEN)

THAT THE DEMAND UNDER THE HEAD DEPARTMENT OF

AGRICULTURE AND FARMERS WELFARE (PAGE 1) BE REDUCED BY

RS. 100.

 

           

  Need to increase the quantum of grant-in-aid to states for agriculture and

farmers welfare and ensure adequate welfare of farmers. (1)

 

  Need to increase capital outlay on other agricultural programmes which are

essential for the growth and development of the sector. (2)

 

*m03 SHRIMATI APARUPA PODDAR (ARAMBAGH): I beg to move:

                                           (TOKEN)

THAT THE DEMAND UNDER THE HEAD DEPARTMENT OF

SCHOOL EDUCATION AND LITERACY (PAGE 89) BE

REDUCED BY RS. 100.

                                   

  Need to construct a Kendriya Vidyalaya in Tarakeshwar. (3)  

    (TOKEN)

THAT THE DEMAND UNDER THE HEAD MINISTRY OF

HOUSING AND URBAN AFFAIRS (PAGE 205) BE REDUCED BY

RS. 100.

 

 

  

  Need to sanction special funds for PM Awas Yajona for State of

West Bengal.(4)

 

         (TOKEN)

THAT THE DEMAND UNDER THE HEAD MINISTRY OF

LABOUR AND EMPLOYMENT (PAGE 226) BE REDUCED BY

RS. 100.

 

    

  Need to address the problem of unemployment in the country. (5)  

       (TOKEN)

THAT THE DEMAND UNDER THE HEAD MINISTRY OF

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS (PAGE

259) BE REDUCED BY RS. 100.

 

    



  Need to undertake special drive for appointment of Scheduled

Castes/Scheduled Tribes candidates. (6)

 

    (TOKEN)

THAT THE DEMAND UNDER THE HEAD MINISTRY OF

RAILWAYS (PAGE 287) BE REDUCED BY RS. 100.

 

     

  Need to provide manned level crossing near Chandanpur railway

station. (7)

 
 

  Need to run a special train at night from Tarakeshwar to Howrah.

(8)

 
 

  Need to develop Tarakeshwar railway station as model Station. (9)    
  Need to deploy Women Security Force in all trains. (10)    
  Need to set up ?Rail Neer? factory in Arambag near river

Rupnarayan. (11)

 
 

         (TOKEN)

THAT THE DEMAND UNDER THE HEAD DEPARTMENT OF

RURAL DEVELOPMENT (PAGE 296) BE REDUCED BY RS.

100.

 

    
 

  Need to release the 100 days wages fund to the state of West

Bengal. (12)

 
 

  Need to enhance minimum old age/farmer pension for farmers,

agricultural, labourers and workers of unorganized sector to Rs.

10,000 per month. (13)

 

 

 

 

 

 

 

 

 

 

 

 

 


